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C.P. No. 32/ND/2014

None for the petitioner. Sri Ashutosh Kumar, Advocate for
Respondent Nos. 4 & 5. Sri Nishant Mishra, Advocate for
Respondent Nos. 1,2 & 3.

The case 1s fixed today for argument or for reporting settlement.
However, today there is no representation from the petitioner side, no
any progress is shown in respect of reporting. Therefore, possibilities
are remote for materialising the proposed settlement among parties.

In view of this, the case is fixed for hearing on its merit and
disposal.

Further a copy of this order be communicated by the Registry of
this Tribunal as well as learned counsel for Respondent to the
petitioner at their given addressed.

The matter to be listed on 23™ February, 2018.

90—

Date: 24/01/2018 H.P. Chatutvedi,
TNped by M Emhﬂr(Jlldi{':iﬂl)
Jyoti

(Stenographer)



